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Election Department
NOTIFICATION
The 5" June 2024

No. M-2-10/2024-41—Whereas election has been held in pursuance of notification issued
under sub-section (2) of section 150 and sections 30 and 56 of the Representation of People Act,
1951 (43 of 1951) for the purpose of filling 01 (One) seat in the due to disqualification under section
8 of the Representatoin of the People Act, 1951 and Article 191 (1)(e) of the Constitution Sh. Manoj
Manjil elected member from 195-Agiaon (SC) Assembly Constituency of Bihar Legislative
Assembly. The declaration of the result of election has been done under section 66 of the
Representation of People Act, 1951 (43 of 1951).

Now, therefore, in pursuance of section 67 of the said Act, the name of member and his Political
Party, elected from above Assembly Constituencies for Bihar Legislative Assembly are hereby
notified :-

SI. | No. & Name. of Assembly Name of Elected Member Party.Afﬁhatlon
No. Constituency (if any)
. Communist Party of India
1 |195- Agiaon (SC) Sh. Shiv Prakash Ranjan (Marxist-Leninist)
(Liberation)

By order and in the name of the Governor of Bihar,
Mithilesh Kumar Sahu,
Joint Secretary.
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